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COOperation between India "and the 
USSR. was signed in New Delhi on 
11-1"2-1980 by 'our Prime' Minister and 
President 'Brezhnev. The Soviet 
Union have agreed to assist India dur-
ing the S:xth Five Year Plan for vari-
ous projects mainly in power, steel, 
coal, and oil exploration sectors. The 
n'ames and status of other members of 
the Indian delegation are :Shrl M. 
Satyapal, Adviser, Planning Commis-
sion, Shri P. H. Vaishnav, Joint Secre-
tary. Planning Commiss:on and Shri 
P. B. Ghate, Special Assistant to Min-
ister of Planning and Deputy Chair-
man, Planning Commission. 

(d) The USSR will supply to India 
specified quantities of crude oil and 
products each year under the Trade 
'Plan 1981-85. Discussions for 10-
creasing the supply of crude to rr.eet 
India's 'requirements have taken place 
and an understanding has been 'reach-
ed. Details cannot be divulged in 
public interest. 

Dliily Wap Workers working in 
'C8IItral:Roatl Research Institute, 

New Delhi 

9250. SHRI BHlEEKHABHAI: Win 
the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state: 

(a) the number of da:Iy wage wor-
kers who have been working ill Cen-
tral Road Resea'reh Institute, New 
Delhi in various categories for the 
last 3 to 6 years and still not made 
regular; 

(b) if so, the reasons therefor; 

(c) whether it is a fact that the ad-
ministration authorities of eRRI are 
reluctant to look into the welfare of 
the·r Class IV, III and daily wage 
workers; and 

(d) if so, the steps being taken or 
nkely to be taken by Government to 
safeguard the interest of the same? 

''niE 'MINISTER OF STATE IN THE 
DEPARTMENT OF -SCIENCE AND 
TmCHNOLOOY, E[JECTRONICS' AND 
ENVIRONMENT (SHRI C. P. N. 

SINGH): (a) and (b). The information 
js 'being collected and will be laid on 
the Table ~  the House. 

(C) and (d). CSIR and aU its Labora-
tories consider it their duty to look 
after ·the welfare of all their employees 
includ'ng those in Gr. C and D (Class 
III and IV). AU aPPropriate steps 
within the availability of . resources 
and broad framework of Government 
policies are being and will continue 
to be taken by CSIR and its Labora-
tories for the welfare of the em-
ployees. 
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Beinstatement Of CISF, CRP, Police, 
BSF Personnel suspended d.mn. 

1979 and 1980 

9252. SHRI BHOGENDRA JHA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total nUJnber of CISF CaP, 
Police and BSF personnel and jclwant 
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who have been transferred f.rrested. 
suspended or penalised in other ways 
during the years 1979 and 1980, res-
pectivelY tor ventUating their atrlevan-
~  

(b) whether it is proposed to reins-
tate all those suspended or removed 
from service, withdraw the cases 
against them particularly the oftlce 
bearers of their unions or associations; 

(C) if so, the details thereabout; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) to (d). Ventilation of ri~ ance  

by members of the CISF. CRP and 
BSF within the frame work of disci-
pline and rules is neither a misdemea-
nour nor an offence under any law or 
Act governing the members of these 
forces. As such the question of pe-
nalising any member of the forces on 
this account does not arise. 

Photo FUm Pl'OIllfC&iOD 

9253. SHRI BHOGENDRA JHA: 
Will the Minister of INDUSTltY be 
pleased to state: 

(a) whether the country bas become 
self-reliant by now in the maUer of 
h ~ film production and compar-
able in QuaHty to the importer ne ~ 

(b) if so, detaUs thereabout; 

(c) if not, reasons therefor; 

(d) whether the public sector film 
making industry of Ooty, Tamil Nadu, 
is not actually producing but only re-
fining the imported films and the qua-
lity of the same is very inferior to 
Kodak; 

(e) if so, reasons therefor; Cll1d 

(f) whether the collaborators for 
the Ooty firm have been approached 
for improved and efficient technology, 
if so, resu Its thereot? 

THE M.INISTER OF STATE IN 'l'BE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) to (e). 
The reqUirements of the country in 
respect of various types of photo film. 
are, by and large, met by indigen-ous 
production, 

Cine Film Positive (B&W), Ciue 
Sound Negative, Medical X-ray & 
Photographic Paper are manufactured 
by Hindustan Photo Films ~ 51. Cu. 
(HPF) as an ~nte rate  production 
from basic raw material stage. 

Certain other items viz. Cine Colour 
Positive, Amateure Roll Film (B&W). 
Industrial X-ray and Graphic Arts 
Films are presently manufactured by 
1 (PF by conversion of imported jum" 
1 0 rolls of these films. This cunver-
~ ion of jumbo rolls involves h:gb 
c' egree of technical proceSSing and 
killed operations. Every etlort Is 
made by the company to ensure that 
the quality of its products Is upto ac-
ceptable standards and comparable to 
imported products. 

(f) The collaboration aareement has 
already corne to an end. The qualit)' 
of the products is upgraded and 
brought to the intemational standards 
through the Company's own R&D 
efforts. 

RecolnltlOD or Malthlll Lanl'uap 

9254. SHRJ. BHOGENDRA JHA: 
Will the Minister of HOME AFFAIRS 
be pleased to state:. 

(a) whether a delegation of the AU 
India Mithila Sangh submitted a me-
morandum on th~ 23rd February. 1981 
demanding under Article 347 of the 
constitution of India recognition flf 
Maithili Language as the official Ian .. 
guage in tbe Maithili speakina areal 
of Bihar; and 

(b) if so, the details thereabout and 
Government's reaction thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRt YOGENDRA MAKWANA): 




